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Licences for Nylon Manufacturing 
Yam Plant Olt Cooperative Basis 

7842. SHRI S. M. SOLANKI : Will the 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS 
be pleased to state: 

(a) whether it is a fact that fresh indus-
trial licences are not issued to new entrants 
on co-operative basis and are issued only 
to existing units and as a result the nylon 
yarn manufacturing industry has become the 
monopoly of a few industrialists; 

(b) whether it is also a fact that Surat in 
Gujarat State is in the vicinity of raw' 
material producing centre; and 

(c) if so, the reasons for not considering 
it to take in Co-operative Sector by issuing 
fresh licences to establish '200' of nylon yam 
on priority basis at Surat in Gujarat ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN) : (a) 
Nylon yarn was put on the banned list in 
1965e){cept for expansion of the existing 
units. Since then, no fresh licence was 
granted to any party. 

(b) Yes. 
(c) There was no application from the 

Co-operative sector at Surat before nylon 
was put on the banned list. 

Rajasthan CaBal 

7844. DR. KARNI SINGH : Will the 
Minister of IRRIGATION AND POW,ER 
be pleased to state: 

(a) whether it i. a fact that the Chief 
Minister of Rajasthan had announced at the 
beginning of the present dnlulht-speD In 
the State that 25,000 strons 1abollr forw 
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would be engaged to expedite the completion 
of the Rajasthan Canal; 

(h) the total labour force engaged, month-
wise, during the last six months; 

(c) if it is below the figure envisaged, the 
reasons therefor; and 

(d) whether Government are aware that 
the interested contractors are retarding the 
projp'CSS of the Canal Project because it is 
being executed by the Administration? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR 
PRASAD): (a) When the famine conditions 
had become apparent in Rajasthan, a pro-
gramme for engaging famine labour to the 
extent of 25,000 persons on Rajasthan Canal 
was prepared and a statement to this effect 
was.madeby Ihe Chief Ministerof Rajasthan. 

(h) The famine labour engaged on Rajas-
than Canal during the last six months is as 
uoder:-

November, 1968 
December, 1968 
January, 1969 
February, 1969 
March, 1969 
April,l969 

600 
2,000 
2,400 
2,900 
1,500 
1,450 

(c) Rajasthan Canal is being constructed 
only in the portions of Bikaner and Ganga-
nagar districts. 00 the other hand, scarcity 
is spread over almost the whole of Rajasthan 
in varying intensities and efforts have been 
made to divert famine labour from other 
adjoining districts to the Rajastan Canal 
Project. But they have been found 'un-
willing to migrate to distant places hundreds 
of miles away 10 work or. Rajasthan Canal 
on task basis as they find employment on 
other famine relief works organised near their 
famine stricken villages. 00 account of 
these factors, most of famine labour on the 
Canal has come from the villages close to 
Rajasthan Canal System only. 

(d) This is not correct. 

Rural EIedrIfiaIIIoo 

7845. SHRI NITIRAJ SINOH CHAU-
DHARY : Will the Minister of IRRIGA-
TION AND POW1!R be pleased to state: 

(Ii) the reasons Why the tdtal outlay on 
I1JIlIl eleclrificaliOn, IDclUdlDJ 'powGf for 

irrigation and energizing agricultural pumps 
is as low as Rs. 372 crores as against the 
total outlay of over Rs. 3,200 crores; 

(b) whether paucity of funds is the reason; 

(c) whether Government propose to levy 
a cess on power supplied to industries to raise 
funds for providing power for rural electri-
fication; and 

(d) if not, the reasons therefor and how 
Government propose to meet the shortage of 
funds for speedy rural electrification? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHW AR 
PRASAD) : (a) and (b). In the draft Fourth 
Five Year Plan a provision of Rs. 363 crores 
has been made for Rural Electrification (for 
both State and Central Plans) out of a total 
plan provision of Rs. 2085 crores for the 
power sector. This provision has been made 
in the context of the limitation of resources. 

(e) and (d). It is primarily for the State 
Governments to consider various specific 
measures for raising additional resources for 
the purpose. 
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